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PM Modi To Address 28th NHRC Foundation Day Programme
Today

https://www.ndtv.com/india-news/pm-modi-to-address-28th-nhrc-foundation-day-
programme-tomorrow-2572193

Prime Minister Narendra Modi will address the 28th National Human Rights
Commission (NHRC) foundation day programme on Tuesday.

The Prime Minister said today that NHRC plays an important role in our nation in
protecting the human rights and dignity of the marginalised.

"At 11 AM tomorrow, 12th October, will address the 28th NHRC Foundation Day
programme. The NHRC plays an important role in our nation in protecting the human
rights and dignity of the marginalised," tweeted PM Modi.

As per a Prime Minister's office release, NHRC was set up under the Protection of
Human Rights Act 1993 on October 12, 1993 for the promotion and protection of human
rights.

The Commission takes cognizance of any form of human rights violations, conducts
enquiries and in cases of violation of human rights, recommends to the public
authorities for payment of compensation to the victims, other remedial and legal
measures against the erring public servants.



HINDU, Online, 12.10.2021

Page No. 0, Size:(0)cms X (0)cms.

NHRC issues notices to Jammu and Kashmir

Government, police over targeted killings of minorities
https://www.thehindu.com/news/national/nhrc-issues-notices-to-jammu-and-kashmir-
government-police-over-targeted-killings-of-minorities/article36943057.ece

The National Human Rights Commission has issued notices to the Jammu and Kashmir
government and police over the recent spate of targeted killings of civilians from
minority communities.

The NHRC issued notices to the Chief Secretary and the DGP of the Union Territory on
October 9 after taking suo motu cognisance of media reports the previous day. The
officials were asked to respond within four weeks, according to the proceedings.

“The painful incidents of killing of civilians allegedly by the terrorists are a serious threat
to the democratic fibre of the country and people’s right to life, liberty, equality and
dignity. Targeted killings of those who are not Kashmiri Muslims is an attempt to keep
non-Muslims out of the Valley. It is a gross violation of human rights of minority
communities in the Valley, which must be stopped,” the NHRC observed.

The Commission referred to news reports about the killing of two government school
teachers, Supinder Kaur, a Sikh, and Deepak Chand, a Hindu, in Srinagar on October
7. This was after well-known pharmacist Makhan Lal Bindroo, from the Kashmiri Pandit
community, was gunned down on October 5 in Srinagar. On the same day, a Bihar-
native, street food-seller Virender Paswan, was killed.

Suo motu cognisance

“The Commission takes suo motu cognisance of the incident and directs issuance of
notices to the Chief Secretary, Jammu & Kashmir and the DGP, Jammu & Kashmir
calling for a detailed report in the matter including present status of the investigation
being conducted and steps be taken or proposed to be taken by the authorities to
safeguard innocent citizens’ lives from being killed in a targeted manner,” the NHRC
said.

Two other civilians who were shot dead last week, Mohammad Shafi Lone and Majid
Ahmad Gojri, were not mentioned in the NHRC proceedings.
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NHRC T 28dT ¥IT9T faad 3T, 11 o TUTTHAT A 3T
HaITrd; FEIT JEAT IFTAT e 8f gier enfArer
https://www.jagran.com/news/national-pm-modi-to-address-28th-nhrc-foundation-day-
programme-today-22105610.html

http://www.univarta.com/modi-to-address-28th-foundation-day-program-of-
nhrc/india/news/2530820.html

JUTAHAT g FAlGr (Prime Minister Narendra Modi) HITAR &l TSI ATAAITHRR
39T (National Human Rights Commission, NHRC) & 283 T taq WX 3mafad
HIAHH H FAITAT HLET| TUTHSAT ARGT o Fgl fh AN ¢ H ATAIISR TI&T0T T
NHRC &I 316H A &1 AR H JUAHAT AT o Tdic H gHA ATHRT & 2|
FUTHAT g A 38 FAGA H TN anffier g g Fre f 3R A
Ig SThRT & TS|

At 11 AM tomorrow, 12th October, will address the 28th NHRC Foundation Day

programme. The NHRC plays an important role in our nation in protecting the human
rights and dignity of the marginalised.

TUHAHAT o i & for@r o, ‘&l (HITeldR) Jeg 11 §of 28 d NHRC $I3820T 3
HIAhe I TAITIT HEIT|' TAIC H 3egiel AT T TGAT I gu RIZSECEIR)
AT 1 o Torsh TohaT| 3 HIhA H Harg g HA AT A8 ( Union Home
Minister Amit Shah) 3R SIeq 31%or T84T (Justice Arun Kumar Mishra) 8 enf@er
gl STeey A8 3T & Il g

ATAATRDR FIETOT iofed, 1993 & TG ITANET hl TATGAT 12 37ehc[s} 1993
ATTAITEhRT &I T 3R 3¢ SeldT 3o & 3682 & Ay #1 a8 &A1l NHRC
HATAAITEUSRT & Seoided HI HAlel oIdl ¢, SId Il g AR Adoifaih ISR GaRT
dif3dt &t v s & fow Famasr @ AwRer wr gl

g AT AAIIFR Secitled ATHGT T ST Hdl ¢ AR Ardsifeieh IIfUaRT ganT
3t i T S & fov ganasr v AEReT #ar g1 #Rd & NHRC, Aldd
HPRT & Ifd SAEEhRT oo & TIT GAAT & 3T AT AR JEATA




DAINIK JAGRAN, Online, 12.10.2021

Page No. 0, Size:(0)cms X (0)cms.

(NHRI) & &Y FHead $% # Gfshd {fA Ferer g1 58 aged e @t 3R
3T AFAIYPR ARl & TrI-T1Y ARIRS TATST & e&dT, el 3R 3 AT &
Tas 3R gEfas SRRt & gfafafRasear i off asest 1 |




ABP LIVE, Online, 12.10.2021

Page No. 0, Size:(0)cms X (0)cms.

NHRC Foundation Day: 91uat ®dY 3Tt T¢I
ATIAITASR ATANT & 28T TYTIAT fead %A

https://www.abplive.com/news/india/prime-minister-narendra-modi-to-address-28th-
nhrc-foundation-day-programme-today-1981058

JTTHAT Reg AT 3717 283 TSAT AFANISR AT (TATIIREY) & EATIAT
fGaw wRwA 7 BT FE. 3 gag 11 gof A FiSher & IRA FRwA 7
HIET o3, 58 Y W d Fawe o ). FRieA & aNie I8 A HAT s 3R
TS AHAGIURR AT & HeFeT ~ArgHfd 30T FAR Fa7 ofr 3ufeya @9

froe AT o gl o Ise H AAeR G 38T 3R afadar fr ke $r @m == 7
TS AAAIUDR AT BT HgHA $AFT §. 3egiet AHAIR HT ThE A T Fgl-
Sl g ARG Fol, 12 3Fgel I TS ATAANASR FATTAT Gaq Hrdishe I
TIT e, TATTIRE gAR 2 F AFAeRT 3 gfaar fr k@ v e 7
FEcaqur fHe erar .

TSI ATATSHR 3TART T ITSeT ATAIIRR TI&0T JfAfATT 1993 & dgd 12
W,1993ﬁ§mm.wmummﬁmﬁmwémamwé?w
FT g, 3mAeT frdY off YR & AR g &7 Tad: AT oIdl g, ATAIhRI
& golel & HTHCI H TSdTel LT &, NSl & AT &t & fod eieprftmRat
IeJHIGH AT §, AHAAITRRT T §olel oA ATl STodaehi & [Weh Hiefeh 3R 307
GUSHIT HRATS T ¢.
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Killing of minorities a threat to
democratic fabric of India: NHRC

NHRC issues notices to the J&K Govt., police over attacks

DAMINI NATH
NEW DELHI

The National Human Rights
Commission (NHRC) has is-
sued notices to the Jammu
and Kashmir Government
and the police over the re-
cent spate of targeted kill-
ings of civilians from minori-
ty communities.

The NHRC issued notices
to the Chief Secretary and
the Director-General of Pol-
ice (DGP) of the Union Terri-
tory on October 9 after tak-
ing suo mofu cognisance of
media reports the previous
day. The officials were asked
to respond within four
weelks, according to the pro-
ceedings. The painful inci-
dents of killing of civilians al-

legedly by the terrorists are a
serious threat to the demo-
cratic fabric of the country
and people’s right to life, li-
berty, equality and dignity,
it observed. “Targeted kill-
ings of those who are not
Kashmiri Muslims is an at-
tempt to keep non-Muslims
out of the Valley. It is a gross
violation of human rights of
minority communities in the
Valley,” it added.

The commission referred
to news reports about the
killing of two government
school teachers, Supinder
Kaur, a 5ikh, and Deepak
Chand, a Hindu, in Srinagar
on October 7. This was after
well-known pharmacist
Makhan Lal Bindroo, from

the Kashmiri Pandit com-
munity, was gunned down
on October 5 in Srinagar. On
the same day, Virender Pas-
wan, a street food vendor
from Bihar, was killed.

“The commission takes
suo motu cognisance of the
incident and directs is-
suance of notices to the
Chief Secretary, Jammu &
Kashmir, and the DGP, Jam-
mu & Kashmir, calling for a
detailed report in the mat-
ter, including present status
of the investigation being
conducted and steps be ta-
ken or proposed to be taken
by the authorities to safe-
guard innocent citizens’
lives from being killed in a
targeted manner,” it said.



AMAR UJALA, KARNAL, 12.10.2021

Page No. 8, Size:(7.79)cms X (8.12)cms.

divy widt B vaTRRH &
28¢ ®RIYAT feaq &) Jaiftia

72 faeetn araftmr e
(U= ) #7128 & T feEm
WTAR &1 ST &0 | 55 3aF
W 291 & GUFEEEA g HE aifed
THIHET o S 39 AT
Heiifira F31 | g AR deeo
FHFA & Tod TACHSATH Tl T
12 3R 1993 Fl HEATHFA
o1 3 SN 39 % o & WY
T ot =R



DAILY EXCELSIOR, Jammu, 12.10.2021

Page No. 1, Size:(4.43)cms X (8.43)cms.

NHRC i:ss-&es
notices on
J&K killings

NEW DELHI, Oct 11:

The National Human Rights
Commission has issued notices
to the Jammu and Kashmir
Government and police over the
recent spate of targeted killings
of civilians from minority com-
munities.

The NHRC issued notices to
the Chief Secretary and the
DGP of the Union Territory on
October 9 after taking suo motu
cognisance of media reports the
previous day. The officials were
asked to respond within four
weeks, according to the pro-

(Contd on page 6 Col 7)
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NHRC issues notices on J&K killings

ceedings.

"The painful incidents of
killing of civilians allegedly by the
terrorists are a serious threat to the
democratic fibre of the country
and people's right to life, liberty,
equality and dignity. Targeted
killings of those who are not
Kashmiri Muslims is an attempt to
keep non-Muslims out of the
Valley. It is a gross violation of
human rights of minority commu-
nities in the Valley, which must be
stopped,” the NHRC observed.

The Commission referred to
news reports about the killing of
two Government school teachers,
Supinder Kaur, a Sikh, and
Deepak Chand, a Hindu, in
Srinagar on October 7. This was
after well-known pharmacist
Makhan Lal Bindroo, from the
Kashmiri Pandit community, was

-

ounned down on October 5 in
Srinagar. On the same day, a
Bihar-native, street food-seller
Virender Paswan, was killed.

"The Commission takes suo
motu cognisance of the incident
and directs issuance of notices to
the Chiel Secretary, Jammu &
Kashmir and the DGP, Jammu &
Kashmir calling for a detailed
report in the matter including pres-
ent status of the investigation
being conducted and steps be
taken or proposed to be taken by
the authorities to safeguard inno-
cent citizens' lives from being
killed in a targeted manner," the
NHRC said.

Two other civilians who were
shot dead last week, Mohammad
Shafi Lone and Majid Ahmad
Gojri, were not mentioned in the
NHRC proceedings. (Agencies)
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NHRC notice to Warangal CP
over man’s ‘suspicious’ death

Srinath.Vudali@timesgroup.com

Hyderabad: The National
Human Rights Commission
(NHRC) has sought a report
from the Warangal police
commissioner after amanra-
ised doubts over the death of
his father, who was buried by
his stepmother and villager
eldersreportedly usingaJCB
claiming he died due to Co-
vid-19 in May 2021.

T Santosh Reddy, a busi-
nessman, said his father Sud-
hakar Reddy had passed away
on May 23, 2021. He said he
was not present when the de-
ath happened andforthefinal
rites

“I have a strong suspicion
that it could be a murder. So, I
approached Velair police sta-
tion and senior officials see-
king their intervention. As
Covid-19 was at the peak at
that time, sub-inspector of
police asked me to wait for so-
me time on humanitarian
grounds and assured justi-
ce,” Santosh Reddy told TOI.

When contacted, Tarun
Joshi clarified to TOl that
inthe writtencomplaint
lodged by Santosh Reddy
atthelocal policestation
after the death of his fa-
ther, he did not mention
aboutsuspicionorfoul play

As police failed to help
him exhume Sudhakar Red-
dy’s body and conduct a post-
mortem examination after
threemonths and even giving
a representation at the office
of thedirector general of poli-
ce, Santosh Reddy approa-
ched NHRC, which sought a
report from Warangal police
commissioner TarundJoshiin
four weeks.

When contacted, Tarun
Joshi clarified to TOI that in
the written complaint lodged
by Santosh Reddy at the local
police station after the death
of Sudhakar Reddy, hedid not
mention about suspicion or
foul play.

“The complainant then
claimed that he was not infor-
medaboutthedeath of hisfat-
her by his stepmother and
others. Accordingly, he so-
ught action against them. So,
with court’s permission a ca-
se was then registered under
Section 297 and other rele-
vant sections of the IPC. In
the case, a charge sheet was
also filed against the accu-
sed,” the CP said, adding that
inview of NHRC seekingare-
port, afresh inquiry would be
done by police.

Santosh Reddy claimed a
sub-inspector of police had
suggested not to level the
charge of foul play in the
written complaint on huma-
nitarian grounds since exhu-
ming the body or others rea-
sons would put several people
at the risk of contracting Co-
vid-19. “But he assured justi-
ce after some days. Later, we
never got any response and I
was not even given a copy of
the FIR,” the complainant
claimed.
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ies a threat to

democratic fabric of India: NHRC

Panel issues notices to the J&K Govt., police over attacks

DAMINI NATH
NEW DELHI

The National Human Rights
Commission (NHRC) has is-
sued notices to the Jammu
and Kashmir Government
and the police over the re-
cent spate of targeted kill-
ings of civilians from minori-
ty communities.

The NHRC issued notices
to the Chief Secretary and
the Director-General of Pol-
ice (DGP) of the Union Terri-
tory on October 9 after tak-
ing suo motu cognisance of
media reports the previous
day. The officials were asked
to respond within four
weeks, according to the pro-
ceedings. The painful inci-
dents of killing of civilians al-

legedly by terrorists were a
serious threat to the demo-
cratic fabric of the country
and people’s right to life, li-
berty, equality and dignity,
it observed. “Targeted kill-
ings of those who are not
Kashmiri Muslims is an at-
tempt to keep non-Muslims
out of the Valley. It is a gross
violation of human rights of
minority communities in the
Valley,” it added.

The commission referred
to news reports about the
killing of two government
school teachers, Supinder
Kaur, a Sikh, and Deepak
Chand, a Hindu, in Srinagar
on October 7. This was after
well-known pharmacist
Makhan Lal Bindroo, from

the Kashmiri Pandit com-
munity, was gunned down
on October 5 in Srinagar. On
the same day, Virender Pas-
wan, a street food vendor
from Bihar, was killed.

“The commission takes
suo motu cognisance of the
incident and directs is-
suance of notices to the
Chief Secretary, Jammu &
Kashmir, and the DGP, Jam-
mu & Kashmir, calling for a
detailed report in the mat-
ter, including present status
of the investigation being
conducted and steps be ta-
ken or proposed to be taken
by the authorities to safe-
guard innocent citizens’
lives from being killed in a
targeted manner,” it said.
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Killing of minorities a threat to
democratic fabric of India: NHRC

Panel issues notices to the J&K Govt., police over attacks

DAMINI NATH
NEW DELHI

The National Human Rights
Commission (NHRC) has is-
sued notices to the Jammu
and Kashmir Government
and the police over the re-
cent spate of targeted kill-
ings of civilians from minori-
ty communities.

The NHRC issued notices
to the Chief Secretary and
the Director-General of Pol-
ice (DGP) of the Union Terri-
tory on October 9 after tak-
ing suo motu cognisance of
media reports the previous
day. The officials were asked
to respond within four
weeks, according to the pro-
ceedings. The painful inci-
dents of killing of civilians al-

legedly by terrorists were a
serious threat to the demo-
cratic fabric of the country
and people’s right to life, li-
berty, equality and dignity,
it observed. “Targeted kill-
ings of those who are not
Kashmiri Muslims is an at-
tempt to keep non-Muslims
out of the Valley. It is a gross
violation of human rights of
minority communities in the
Valley,” it added.

The commission referred
to news reports about the
killing of two government
school teachers, Supinder
Kaur, a Sikh, and Deepak
Chand, a Hindu, in Srinagar
on October 7. This was after
well-known pharmacist
Makhan Lal Bindroo, from

the Kashmiri Pandit com-
munity, was gunned down
on October 5 in Srinagar. On
the same day, Virender Pas-
wan, a street food vendor
from Bihar, was killed.

“The commission takes
suo motu cognisance of the
incident and directs is-
suance of notices to the
Chief Secretary, Jammu &
Kashmir, and the DGP, Jam-
mu & Kashmir, calling for a
detailed report in the mat-
ter, including present status
of the investigation being
conducted and steps be ta-
ken or proposed to be taken
by the authorities to safe-
guard innocent citizens’
lives from being killed in a
targeted manner,” it said.



